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QFFICE OF INVESTOR ASSISTANCE AND EDUCATION  Board of India
s | - OIAE/SD/28424/2015
09 Oct, 2015

Co ':,n%ny Secretary/ Compliance Officer
U/&d iagnostic Internati'gnal Ltd -

310, Dogtor House,

¥4, Peddar Road -

. Mimbai 400002 e

", Magﬂashtrai’/ ; WY
I

s \\ .
*Dé}?);&r/ Madam, i

Sub: Redressal of Pendingdavedtdy @rievanices |

Please refer to SEB circular no. CIR/OIAE/1/2014 dated 18/1 2/2014 advising you to furnish the
Authentication detzils for SEB| Complaints Redress System (SCORES).

it is observed that you have not submitted the requisite information till date. You are therefore
advised to submit the said information as per format in Annexure enclosed with the aforesaid
circular CIR/QIAE/1/2014 dated 18/12/201.4 within 7 days from the date of this letter 80 as to
enable SEBI to create a user name and password to enable you to view and resolve investor
grievance in SCORES. The soft copy of the details may also be emailed to scores@sebi.gov.in.

In case you do not have the infrastructure to receive complaints online the same may be.
inlimated to SEBI within 7 days from the date of this letter so that physical copies of complaints
c2n be forwarded to you for redressal

As on date, the following 2 complaints are pending against the entity for redressal.

_W_S_;._ﬁig.; ____Compiaint Registration No, Name of the Complainant
1. : SEB!PIM!-I14IOOO'IO§5{‘I SUBHASH CHANDRA DHINGRA 7
_ L /o USHA DHINGRA
2 SEBIP/MH15/0001390/1 B K BHANDAR!
Yeou are 2iso advised that in case of failurs to restiess the invsster grievances within 20 Jdays,

SEBI shall be constrained to initiate enforcement actions against the company and its directors.

Ydurs faithfully,

Authorised Signatory

Encl : As Above

@ v, wied. @ 4-n, A" i, a1 e wtedery, ey (o), Wl - 400 051.
G £ 2644 9950 / 4045 9950 (M3, TH.), 2644 9000 /7 4045 9000 47 : 2644 9019 J 2644 9022 ¥ : www.sebl. gov.in

SEBI Bhavan, Plot No. C4-A, "G" Block, Bandra Kutla Complex, Bandra (E), Mumbal - 400 051,
Tel.: 2644 9950 / 4045 9950 (IVRS), 2644 9000 / 4045 9000 Fax : 2644 90 19 to 2644 9022 Web : www.sebl.gov.in
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Regist ration No
Name

Address
City/L.ocation
Pincode -
State
Phone No
Mobiic No
Kusail Address
Date of Receipt
1.etter Date

St B Inward INumber :
Category Assigned - Refund/Alotment/ Dividend/Transir/ Ronus/Rights/ Redemption/Interest
MNature of Complaint '

Complaint Against

Previous Name(s)

Company Name
Value of Claim

Complaint Details
Attached Docuwment

Complaint Details

: SEBIP/MH14/0007935/1
: SUBHASH CHANDER DHINGRA / USHA DHINGRA
1224, MANDAKINI ENCLAVE, ALAKNANDA
:NEW DELHI | ‘
: 110019 ot
' Delhi -
- 1126273919
- 9818376611
: subhashdhingra@hnﬁnail.eum
: 22/12/2014
: 18/12/2014

- £
LI P WA
“ M

56245

: IWon-receipt of Dividend

: United Diagnostic International Lid

: Unifed Diagnostic Infématimmi Ltd/,,
: United Diagnostic International Ltd

0 '

: For mecessary action

: View Attachment

07/10/2015 5:02 1
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5.C. Dhingra 224, Mandaking Enclave
| | Aiaknaﬂdaﬁew Delhi-110019

18" Decem ber,2014 k,

- /
he Chairman o
Securities ang Exchange Boarg of India
C4-A, G-Block, Bandra Kuria Complex,
Bandra { ast), Mumbaj- 400051
Lompanies not fesponding to our letters

Sir, _ - .
lam writing this g Rumber of Companies where myself ang
-y family members have Shares, Inspite of several reminders
during the last 10 years or g there is no response, A fist of
LOmpanies not responding is enclosed with my & vy family
Shareholdings. |
Could you Please advise the status of these companies,
Thesa Companies may glso please hea advised to give their
amual report and dividend, if declared during the period,
1 will be gratefy] for the help, |

/o
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|
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List of Companies not resgonding

AK.G, Acoustics {India) Ltd.

UD-100
Aarey Drugs & Pharmaceuticals Ltd. . | ND-200 MD-200
ABN Granites Ltd. MD-100 - |
ADS Diagnostic Ltd, SCD-200 UD-200
Alkyl Amines Chemicals Ltd, SCD- R
- 7(beb.)
All Seasons Foods Lid. MD-100
Autopal industries i1d. ND-40 | MiD-80 B
| Balali Foods & Fueds Ltd. - UD-200 )
| Bharat Berg Ltd, ND-100 . | D100 B
Biue Heavens Agro Industries Lid. SCD-500
Boppara Oils Litd. SCD-100 | UD-100 ]
Ceeta Polvmers Ltd, - ND-100
Chemecrown {India) Lid.. SCD-100
Chinar Exports Ltd, MD-100
1 Dadha Hewlett Industries Ltd. UD-100
|- Dalal Street Finance Co. Ltd. SCD-1627
Dataline & Research Technologies (1) SCD-100 | MD-100 MO-100
Lid. : : |
DCM Hyundal Lid. SCD-100
Deccan Petroleums Ltd, SCB-200 110200 ND-200 MD-200
Deepharma Ltd, ND-401
ELB Schliff {india) Ltd. 5CD-100
Elgi Auto Parts Ltd, MD-100 | +.D-100
Fabworth {India) Ltd. ND-EQ
‘ Pref. /100
kg, B
Flex Industries Ltd, SCD-68 | 11D-57 MD-57 UbD-56
Futura Packaging {India) Ltd. UD-100
Ganesh Benzoplast Lid. Uo-50 -
Gelltec Laboratories Ltd, SCD-100 | UD-1006
Gwalior Transmisslon System Ltd, UD-100 | MiD-100
Hartron Networks Lid. UD-200 | nD%0Q0
Hitkari Fibres Lid. (SRM Energy Ltd,) un-100 | °
H-Lon Hosiery Lid. ND-100 | MD-100
Indian Malze And Chemicals Ltd. SCD-145
Indo-Maxwell Ltd. ND-100
1PCO Packaging Ltd. SCD-5G | UD-50
ITC Classic Financial Services Lid. UD-100
Jupiter Breweries Industries Lid, UD-50

A a
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Kukarsons {indo-French) Experts Lid, ND-200 | MD-200
L.D. Textile Industries L1, UD-50
Laser Lamps (Haryana) Lid. UD-100 | MD-100
M.P. Carbide & Chamicals Lid. | SCB-1G0
@4 P. Uni-Magna Tech Ltd. UD-100
M.P, United Chemicals and Pesticices | UL-100
Ltd. &
Mideast integrated Steels Lud, SCD-160 ]
Montari Leather Ltd, SCh-
: . 100/20
‘Mathercare (Indiaj td, SCH-155 1 UD-155 }
| NCL Aliek & Seccolor Ltd, W25 | RAD-12 i
 Organic Chemoils Lid. un-197 ' } i
Pantape Magnetics L, (TOW L, ) UD-50 | '
_Parasramputia J\fﬂthFi:“* Limited MiD-a3 | |
Pegasis F&pperels 4.1, ND-200 | FAD-100 N
| Pentokey Organy 11) b, SC0D-100 e
I olar Merio !\.gglcnmuuﬁa Lid. MD=-400 — !
Fradeep Drug Compatsy Lid, ND-100 ';
Precier Plantations itd. UD-100 | WE-100 T
Premier Vinyl Flooring Lid, SCD-200 | LiB-200 I
Prestige Foods Lid, ND-100 . i o
Pra Fin Capital Services Lid. MD-200
Protchem Industiias MD-100
Protech Circuit Breake rs Lte, MO-100
Protech Electromech Lt MD-100
Prudential Capital !\flu!l‘gf:ig“rf SC0-200 - ) o
“prudential International L, R T T §
| Rajasthan Glyoxal Ltd, sC0-200 1 ]
Ravioh Pen Compary Lid. MD-185 s ! o
Relaince Petroleun Lid, U0-200 g j
Deb-20 I R i
| Rikvin Flooss Limited ND-SC | ) 5
Rishabh Food Froducts Lic, 5CD-109 | i 1 R
sand Plast {Indiz) Ltd, Up-430 1 - N
| szurashira Chemicals Lid, UD-125 I ) }
SDIFC Finance Ltd, 5CD-100 . |
Seven Tronics {Indig) Ltdl, . ND-100 | MD-100 j;
Shree Chamundi Mopeds Lid, SCE-50 Li2-36 . 1‘
“Shree Ram Fibres Ltd, SCO-1 l
Sparr Equipments Lid. MD-200 \ j




Regis tration No
MName
Address

Complaint Details

 SEBIY/MHI5/0001390/1
'R K. BHANDARI
L C 403

:SOM VIHAR

City/Lodatien . NEW DELHI
Fincode 110022
Ltate ‘Delhki
I{obile No 198183587737
- Umail Address  baldevbhandari2013@yahco.com
Fiate of Receipt (17/63/2015

CEBI Divard Nwmber
Category As signci d
~ature of Complaint
somplaint Against
Crevieus Name(s)

Company Mame

9174

‘R efund/Allotment/ Dividend/Transfer/ Bonus/Rights/ Redemption/Interest
. Non-receipt of Dividend |

: United Diagnostic Intemational Ltd

:United Diﬂgxiostic Ynternational Lad / -

: United Diagnostic International Licd

Type of Security (SHARES
“alue of Clabn 3

Complaint Details

Atiached Document

‘WON RECEIPT OF DIVIDEND AMND ANNUAL REPORTS

‘View Attachment
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””” $i - o 3T fafra e
e ' Securities and Exchange
- Board of India

‘Office of Investor Assistance and Education

; OIAE1/SD/37227/2014
¥ ‘ 29 Dec, 2014
The Compliance Officer
United Diagnostic International Ltd
310, Doctor House, S
14, Peddar Road ' ‘ '
Mumbai 400002
Maharashtra

Dear SirflMadam

1. We forward herewith original complaint(s) received from investor(s) against your
company as per the details given below, which have been uploaded in SEBI
Complaints Redress System (SCORES) for redressal :

Sr. No. | Complaint Registration No. Name of the Compiainant
1. SEBIP/MH14/0007035/1 SUBHASH CHANDER DHINGRA / |
- USHA DHINGRA

You are advised to look into the complaints and communicate with the
complainants regarding the action taken by you. '

2. As per SEBI Gircular No.CIR/OIAE/1/2013 dated 17/04/2013 and Circular No.
CIR/OIAE/M/2012 dated 13/08/2012, you are required to update the action taken
along with supporting documents, if any, electronically in SCORES, within 7 days
of receipt of the complaint and resolve the complaint within 30 days after the
receipt of the complaint. Plegse note that Action Taken Report (ATR) in
physical form_need not be sent to SEBI. The proof of dispatch of your
responses to complainants should also be uploaded in SCORES and preserved
at your end for future reference.

3. Please note that the action taken by you will not be considered as complete if the
relevant details/supporting documents are not entered in SCORES and
consequently, the complaints will be treated as pending. Further, failure on your
part to update the Action Taken Report in SCORES will be viewed as non
redressal of invester complaints and would attract appropriate regulatory action.

Yours faithfully,

S

Authorised Signatory

Encl : As Above

it v, weile 4. W 4-8, " i, <oy ool by, i (), ot - 400 051,
U : 2644 9950 / 4045 9950 (€. SR, TH.), 2644 9000 / 4045 9000 %4 : 2644 9019 ¥ 2644 9022 AT : www.sebl.gov.in

SEBI Bhavan, Plot No. C4-A, "G" Block, Bandra Kurla Complex, Bandra (), Mumba - 400 051.
Tel.: 2644 9950 / 4045 9950 (VRS), 2644 9000 / 4045 9000 Fax : 2644 9019 to 2644 9022 Web : www.sebi.gov.in
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$.C. Dhingra | 224 Mandakini Enclave,
" | Al‘ﬁknanda New Delhi- 110019
18t December,2014

¥ . ' \____ iy

The Chairman

Securities and Exchange Board of India

C4-A, G-Block, Bandra Kurla Complex,

Bandra (East), Mumbai- 400051

" .- Companies not responding to our letters

Sir, - |
1am writing this as number of Compan ies where myself aﬂf‘*
my family members have Shares. Inspite of several reminders
during the last 10 years or so there is no re sponse. A list of
companies not respanding is enclosed with my & my family
Shareholdings. /
Could you please advise the status of these companies.
These companies may also please be advised to give their
annual report and dividend, if declared during the persoe

L will be grateful for the help.

With regards, Yours Faithfulls Y,
N (v @/F Log:
5.C. ti"igl”
| o il R
| 5.C. DHINGRA N
mer Member U, 12 Electricity Regulatory Commission (U{ i}L/L{{:{::_._-A

AR T PR I A ey B ST T

224, Mandakani Enclave, Alaknanda, New Delhi
Tel: 0149-2527 3919, Mo, : :+9198 183 T6G1q - riiots
E-mall: suhha.,hdhmgra@hutmail com
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o ﬁ(ukarsoﬁs {(Indo- French) Exports Ltd.

ND-200 | mD-200 T
LD, Textile Industries Ltd. UD-50
Laser Lamps (Haryana) Lig. _UD-10D0 | MD-100 T
M.P. Carbide & Chemicals Ltd. SCD-100 | - -
,M.P. Uni-Magna Tech Ltd. UD-100 T
M.P. United Chemicals and Pesticides { UD-100 -
Ltd.N .
Mideast Integrated Steels Ltq: SCD-100 ,
Montari Leather Ltd. SCD-
100/20 | o
Mothercare (India) Ltd. | SCD-155 - [ Up-155% -
NCL Alitek & Seccolor Ltd. UD-25 | MD-12 N
Organic Chemoils Ltd, , UD-197 %—ﬁ%_‘
Pantape Magnetics Ltd. (DCW Lid.) UD-50 | -
Parasrampuria-Syrthetics Limited _MD-33 | Mj~
Pegasis Apparels Lid, ND-200 MR-100 - B
Pentokay Drgany (1) Ltd. 3 SCD-100 __
Polar Marmo Agglomerates Lis. MD-400 o
Pranieep Drug Company {1d. ND-100 ﬁi
Premier Plantations Ltd. UD-100 | ND-100 ~ _:_
Premier Vinyl Flooring Lid, SCD-200 | UD-200 o
| Prestige Foods Ltd. ND-100 L
Pro Fin Capital Services L1d. | MD-200 AR N S
Protchem Industries MD-100 I
| Protech Circuit tBreakersttd. | MD-100 L - :
F“o,,er:h F!ehtromech bid. MD-100 R .
i-’rudeni:a’ Capital Mai’lietllfdm | seh-200 | T
Pluuant.a! nternational @ﬁﬁ | SCD-100 i ]
Rajasthan Glyoxal Ltd, . SCD-200 . ]
1 Ravlon Pen Company Ltg, MD-IBS:" o
Relaince Petroleum Ltd. UD-400 | Ni-500 B
: . |Deb3o !
| Rikvin Floors Limited | ND-150 [
Rishabh Food Products Lid. SCD-100
| sand Plast (India) Lid. UD-430
Saurashira Chemicals Lid, UD-125
SDFC Finance Lid, SCN-100
| seren Tronics (India) Ltd. | N3-100 MD-100
Shrem Chamundi Mopeds tid. 5CD-50 | UD-50
Shree Ram Fibres Ltd. SCD-1
Sparr Equipments Lid. MD-200 e
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